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S.No. Volume  Queries Clarifications 
 

(i).     Volume-IV Agencies requested for Model/Make No. of 
various items given in the Bill of quantities.  

The items in the Bill of Quantities (Volume-IV) for Item 
No. 18, 19, 30, 33, 34, 35 & 41 are as per the DSR-
2013. The agency may quote their rates accordingly.  

The items in the Bill of Quantities (Volume-IV) for Item 
No. 32 & 40 makes & Code is as follows :  
 

Item No. 32- Hindware -Armada-Code-F260002 or 
Equivalent  
 

Item No. 40- Hindware-F870003  or Equivalent  
 

(ii).  - Agencies requested for drawings  The indicative drawings of ground floor & first floor is 
uploaded on Website and shall be a part of Tender 
Documents.  
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S.No. Sub-Head No. 
 

Item No. Page Line Volume To be Read Typed 
 

iii) 4.0 DG SETS 
 
4.1  General 
 Specifications  
 
 
 
 

  
 

6 
Scope of 

work 

29-30 - Volume-V DG set is required to be 

supplied with acoustic 

enclosure as per CPCB 

norms. DG set with acoustic 

enclosure shall preferably be 

installed outside the building 

& location should be 

finalized in consultation with  

EdCIL. However, DG set 

should be as near to Essential 

LT panel as possible. 

Associated AMF panel/ 

Electrical panel of the DG 

set can be located inside the 

acoustic enclosure or outside 

the acoustic enclosure as per 

manufacturer standard. In 

case, AMF/Electrical panel 

has to be installed outside the 

acoustic enclosure, location 

of room to house 

AMF/Electrical panel should 

be decided in consultation 

with the EdCIL so that it 

shall be as near to the 

acoustic enclosure as 

possible.  

DG set is required to be 

supplied with acoustic 

enclosure as per CPCB norms. 

DG set with acoustic enclosure 

shall preferably be installed 

outside the building & location 

should be finalized in 

consultation with NTPC.  

However, DG set should be as 

near to Essential LT panel as 

possible. Associated AMF 

panel/ Electrical panel of the 

DG set can be located inside the 

acoustic enclosure or outside 

the acoustic enclosure as per 

manufacturer standard. In case, 

AMF/Electrical panel has to be 

installed outside the acoustic 

enclosure, location of room to 

house AMF/Electrical panel 

should be decided in 

consultation with the NTPC so 

that it shall be as near to the 

acoustic enclosure as possible.  

 

  

  

   


